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(b) 'ao. the detalla therlof; 

(c) If not thl ra .. oll. 'or each auggestlon for being 
not acceptld In thl policy; and 

(d) tha atapataken or proposed to be taken by the 
Reglatry of thl Suprlml Court 'or providing 
accommodation to an thl rlglst.r.d advocat.s without 
chamb.rs In thl new building m.ant 'or th.m or 
.laawharl In thl precinct 0' thl Suprama Court? 

THE MINISTER OF LAW. JUSTICE AND COMPANY 
AFFAIRS AND MINISTER OF SURFACE TRANSPORT 
(DR. M. THAMBl DURAl) : (a) to (d) Thl Information Ie 
b.lng COUlcted 'rom the R.glstry 0' the Supr.m. Court 
and will b. laid on the Tabl. of thl House. 

PropoAI for Super Th.rmtll Powl' 
Project at IITPS 

674. SHRI SUNIL KHAN : Will the Minister of 
POWER ba pl .... d to stat. : 

(a) whethlr the 3Rt unit 0' Malthan Thermal Pow.r 
station will be synchronlz.d shortly: 

(b) wh.aher tharl Is any proposal to sat up Sup.r 
Th.rmal Powlr Project at M.T.P.S.: 

(c) • so. the Ilkaly tim. by which the work on this 
would start; and 

(d) If not. the 'lalOns thlr.for? 

THE MINISTER OF POWER (SHRI P.R. 
KUMARAMANGALAM) : (a) to (d) Malthon th.rmal pow.r 
station with an Installed capacity 0' 1000 MW Is stili at 
the Initial planning stage. Th. work on the proj.ct can 
only commance att.r DVC racllv.s t.chno-.conomlc 
cl.aranc. 'rom CEA and oth.r statutory cl.aranc.s and 
th. financing and oth.r t.chnlcal arrang.ments are 
finaUaad. 

Electronic Ta.phonl Exchang •• In A.P. 

675. SHRI K.S. RAO : Will thl Mlnlstlr 01 
COMMUNICATIONS be pllas.d to stat. : 

(a) thl number 01 .lectronlc telephon •• xchangas 
lunctlonlng In Andhra Prad.sh, dlatrlct-wlse; 

(b) whIther th.r. Ie any propoaal to convart some 
of the Ixlstlng manual telephon. exchang.s Into 
electronic onls In varioUS cities In Andhra Prad.sh In 
thl currant Ylar: 

(c) II so, thl d.tans ther.of. district-wis.; and 

(d) thl .. tlmatad .xplndlturl Involved In convlralon 
of thes' ,.change.? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA 
PURKAYASTHA) : (a) Tharl ara 1998 Nos. of .I.ctronlc 
t.l.phone Ixchangls working In Andhra Prad.sh as on 

31.3.98. Dlstrlct-wlsl details are glv.n In tha .nclosed 
Stat.m.nt. 

(b) Th.re are no manual Talaphona Exchanges In 
AP as on 31.3.98. 

(c) and (d) Do.s not aria. In view 0' (b) aboVe. 

St.tement 

D.trlct-w.e Electronic Exchanges a. on 
31.3.98 In A.P. 

S.No. Nama of the Dletrlct No of EI.ctronic 
Exchangas 

1. AdUabad 81 

2. Ananthapur 127 

3. Chlttoor 130 

4. Cuddapah 86 

S. East Godavari 106 

6. Guntur 114 

7. Hyd.rabad 48 

714.. Rangar.ddy 69 

8. Karlmnagar 79 

9. Khammam 80 

10. Krishna 120 

11. Kurnool 125 

12. Mahaboodnagar 97 

13. M.dak 86 

14. Nalgonda 83 

1 S. NeUor. 92 

16. Nlzamabad 57 

17. Prakasham 78 

18. Srlkakulam 51 

19. Visakhapatnam 65 

20. Vlzlanagaram SO 
21. Warangal 55 

22. West Godavari 137 

Total 1996 

{Translation] 

New Tharmal Powar Stlltlon In Bihar 

678. SHRI RAGHUVANSH PRASAD SINGH: Will 
thl Mlnlstar of POWER b. plaasad to stata : 

(a) wh.ther the Gov.mm.nt propos. to InstaU naw 
th.rmal pow.r stations or Incraas. tha capacity of the 
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existing ones In Bihar In view of the fact thal maximum 
quantity of coal Is available th.r.; 

(b) If so. the d.talls thereof; 

(c) If not. the r.asons th.r.for; and 

(d) the capacity of existing th.rmal power stations 
in the State? 

THE MINISTER OF POWER (SHRI PRo 
KUMARAMANGALAM) : (a) to (d) Th. following two 
thermal projects under the State sector have been 
cleared by the Central Electricity Authority. But the work 
on these projects could not be tak.n up due to flnancl.1 
constraints. 

1. Tenught TPP 51. II (3 x 210 MW) 

2. Muzaffarpur TPP extension (2 x 250 MW) 

In addition to the above State projects. the following 
coal bas.d thermal projects r.qulrlng the techno-
economic clearance of Central Electricity Authority are 
proposed to be developed through the p~ate sector In 
Bihar:-

1. Jojobera TPP (240 MW) of MIs. Jamshedpur 
Power Company Ltd. 

2. Chandil TPP (500 MW) which is presently 
under bidding. 

[English] 

Integrated Rural En.rgy Programma 

677. SHRI GORDHANBHAI JAVIA : Will the 
Minister of POWER be pleased to state' 

(a) whether any kind of work ~as been carried out 
in Gujarat under the Integrated Rural Energy 
Programme; 

(b) If so. the details thereof; and 

(c) the expenditure incurred during .ach of the last 
three years on the same? 

THE MINISTER OF POWER (SHRI P.R. 
KUMARAMANGALAM) : (a) Ves. Sir. 

(b) and (c) As part of the Integrated Rural Enargy 
Programme, block-level integrated rural energy project. 
are prepared and Implemented under Which varlou. 
energy device. are promoted through .xt.n.lon, 
demon.tration and Incentlv •• for m •• tlng the energy 
needs of the rural people. The various .nergy d8YIc •• 
promoted in IREP block. in Gujar.t Inc Iud. , among 
others. Improved Chulhas, Wind Milia, Solar Cook.r., 
Solar PhotOYoltalc Sy.t.ms, Motorlsed Pott.(. Wh •• I, 
Blo-gas Plant., Energy Plantation, energy Efficient 
Devlc .. , etc. 

An exp.ndltur. of R •. 83.05 lakh •. R •. 78.74 lakh. 
and As. 71.58 lakh. have been Incurred during 1885-
98, 1998-97 and 1997-98 re.pectlvely. 

aan of Plying of Commercial Vehicle. 

678. SHRI AJAVCHAKRABORTV : Will the 
Mlnlst.r of SURFACE TRANSPORT be plea.ed to .tate : 

(.) wheth.r the Gov.rnm.nt propo •• to ban the 
plying of comm.rclal v.hlcl •• which ar. 15 y.a,. old 
In the country: 

(b) • '0, wheth.r 15 y.ar. old comm.rclal v.hlclea 
are cr.atlng maximum pollution In the .nvlronm.nt; 

(c) the tim. by which a final decision to Impo •• a 
ban on .uch old comm.rclal v.hlcle. would b. tak.n; 
and 

(d) If not, the realOn. th.refor? 

THE MINISTER OF STATE IN THE MINISTRV OF 
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN) : 
(a) No. Sir. 

(b) Th. ag. of the v.hlcle fa not r.lat.d to the 
quantum of pollutant •• mltt.d. It d.p.nd. on. the 
m.lnt.nanc. of the v.hlcl., quality of fu.1 and oth.r 
technological a.p.eta. 

(c) 00 .. not aria. In view of (a) abov •. 

(d) Th. amount of poDutant •• mltted from a v.hlcl. 
primarily d.p.nd. on tt. malnt.n. nc.lfltn •••. 
Accordingly, .. per rule 82 of the C.ntral Motor V.hlcl •• 
Rul •• , '1989, the C.ntral Gov.rnm.nt have already 
pr.scrlbed the nec ... 1Iy of a ·C.rtlflcat. of Fitn ••• • for 
ev.ry comm.rclalltran.port v.hlcl •• for th.lr valid 
r.glstratlon. Th. validity of .uch ·C.rtlflcat. of FItn ... • 
Is for two y.a,. for new v.hlc," and .ub.aqu.ntly for 
one y.ar. The vehlcl •• which fall to obtain .uch 
·C.rtlflcat. of Fit!) ... • are not allowed to ply on road,. 

N.hru Yuvak K.ndra. In Jammu and Kaehmlr 

879, SHRI CHAMAN LAL GUPTA : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT b. 
pl ... ad to .tat. : 

(e) the numb.r of N.hru Yuvak K.ndra. functioning 
In Jammu and Ka.hmlr and the ar.a. cov.r.d ~y th.m; 

(b) whath.r th.r ... any pro~al to op.n any N.hru 
Vwak K.ndra. In Udhampur ar.a; 

(c) • '0, the datal .. thereof; and 

(d) the total amount .pent during the 'aat thr •• 
y.a,. till data on th •• e K.ndra,? 

THE MINISTER OF HUMAN RESOURCe 
DEVELOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGY (DR. MURLI MANOHAR JOSHI) : (a) At 
pr •• ent, the foHowlng 14 N.hru Yuvlk Kendra. ar. 
functioning In Jammu & Ka.hmlr :-

1. Kathua 


